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(1) imposition of stock holding limits and 
stipulation of turn-over period for sugar/ 
khandsari stocks held by recognised dealers. 

(2) sale of sugar by one wholesaler to another 
has been restrict~d to one transaction only 
and that too, if accompanied by physical 
delivery of stocks. 

(3) the sugar factories are required to sell and 
despatch at least 47.5 pe r cent of the 
released monthly freesale quota of sugar 
during each fortnight. 

The State Government have been requested to 
ensure strict enforcement of the aforesaid regulatory 
orders and also check unlav"ul trade activities through 
frequent inspection of their accounts and other records 
as well as their stocks. 

(c) The price of freesale sugar in the open market 
has remained at reasonable levels during recent 
months. The wholesale price index of sugar which was 
247.1 in June, 1994, came down to 228. in October, 
1994 and was 219.8 in February, 1995. 

[English] 

Electrification 

2093. SHRI RAMESH CHENNITHALA : Will the 
Minister of RAILWAYS be pleased to state : 

(a) whether there is any time bound plan to electrify 
the railway lines in Kerala : 

(b) if so, the details thereof; and 

(c) total kilometres under Electrification in Kerala at 
present? 

THE MINISTER OF RAILWAYS (SHRI C.K. JAFFER 
SHARIEF) : (a) Yes, Sir. 

(b) The electrification of Erode-Ernakulam including 

Cochin Harbour Terminus section is in progress and is 
targetted for completion by March, 1998, subject to 
availability of funds. 

(c) 194 Route Kilometre. 

Fish/Shrimp Production 

2094. DR. KARTIKESWAR PATRA : 
SHRI SUDHIR GIRl : 

Will the Minister of AGRICULTURE be pleased to 
state : 

(a) the targets fixed for fish/shrimp production both 
marine and inland during 1992-93, 1993-94 and 1994-
95, State-wise; 

(b) the achievements made during the said period, 
State-wise; 

(c) whether it is a fact that the p~rcentage of 
production has come down; 

(d) if so, the reasons therefor; and 
(e) the steps taken by the Government in this 

regard? 
THE MINISTER OF STATE IN THE MINISTRY OF 

NON-CONVENTIONAL ENERGY SOURCES AND 
MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI S. KRISHNA KUMAR) : (a) and 
(b). A statement showing the information is attached. 

(c) to (e). The production of fish/shrimp has been 
increasing significantly and the targets laid down have 
also been generally achieved or exceeded during 1992-
93 and 1993-94. The Government of India have been 
supplementing and complementing the efforts of the 
State/UTs. by implementing various Central and 
Centrally sponsored schemes for increasing the 
production and productivity from the areas used for fish/ 
shrimp captured and culture. 
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